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0. A. file. 1865/94

Neu Delhi this the 19th Day of September, 1995,

Hon'ble Shri i.K. Singh, nember(A)

Shri Naresh Singh,S/o Shri Chinta Smgh,
R/. Muartar fil8.T-38(0),
South Colony, Line Par,
Nerthern Railway,
Huradabad, ^«ppTic an t

(through Shri G, D. ihandari, advocate)

virsus

1» Union of India through
the General Manager,
Northern Railway,

* Baroda House,New Oefhi,
2. The Oivl. Railway Manager,

Northern Railway, Muradabad,

Operating Manager.ORM Office, Muradabad(NR). Respondents
(through 3h, H.K, Gangwani, advocate)

ORDER (8RAL)
delivered by Hon'ble'Sh. S.K. Singh. Memb0r(A)

This 0. A. was filed regarding regul arisation
.f railway quarter N..T.30(o), s.uth C.,.ny, Lina Par.
•rthern Railway, Wuradabad. The laarnad caunsel f.r

the applicant atatea that the quarter haa ainoa baan
raqulariaad in the name .f the applicant and, theref.ra,
n. griauanca auruiuaa t. bim. The appUcati.n, theraf.ri.

/«„/ n£nB£H(A)




